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Cause List Date 05.03.2018 
F y i a t o r  T - - - - F  

I 

ti  ti^^ Mr. Justice j S.B. Civil Second Appeal No. 23712017 (oop Dand 1 Vipul Jernan 

No. 53212010 & S3312010 -+I Deepak Gupta Fs. ----A Shekhawat 

1 [Retd.) Gurnan Singh 1 Roshan Lal Gurjar Vs. Choti Devi Gurjar 
4 1 Hon'ble Mr. Justice \ S.B. Cr. Revision No. 130112017 1 Viiav Sharma 1 ~. 

[Retd.) S.C. Mittal / Govind Singh Vs. Seema Kanwar I 

Sh. N.K. Maloo, td- I S.B. Civil Writ Petition No. 4219/2016 ) Bipin Gupta 1 R. K. Daga 1 
Sr. Advocate St  Hanu Shree Vs. Usha Mittal 

6 h h .  Aieet Bhandari, 1 S.B. cr. Revision NO. i 8 z z f m i  Anoop Sharrna 1 1 

I 1 ~dvoca te  1 Manoi Kumar Soni Vs. smt. Sunita Devi @ I 1 1 

I 1 RHJS [Retd.) I Somesh Vs. State 
Sh. A.R. Patwardhan, S.B. Cr. Revision No. 1429/2017 

7 

7 

9 

Rathore 
Rekha Arora 1 Mukesh Sharma 

I I RHJS (Retd.) I ~ m t .  Manorarna shar ia  VS. Mahendra I I i 

Sh. G.P. Pandey, 
RHJS (Retd.) 
~ h .  G.P. ~andey, 
RHJS (Reid.] 
Sh. bl Singh Rao, 

1 1 1 Gupta @ Sandeep I 
MS. Anita Agarwal, S.B. Cr. Misc. Application No. 5112018 

- 
Neha Soni 

~ ~ 

I I 1 Advocate I in  S.B. Cr. Revision No. 12412018 I 1 

I 

Mamraj 

Mohit Gupta 

-4 
Daulat Sharma I 

1 
-A 

1 

Kumar Kothari 
S.B. Cr. Misc. Petition No. 498612016 Kapil Gupta 
Avrit Judge Vs. State 

Sh. Ravi Bhojak D.B. Civil Misc. Appeal No. 369712014 RaJesh Sharrna 
Smt. Maya Saini Vs. Jagdish Saini ----- 

%ran Khan 
Advocate Shyarn Lal Vs. Madhulata - -- 
Ms. Archana Mantri, S.B. Civil Transfer Application No.08/2018 Neelarn Sharrna 
Advocate Anamika Rungta Vs. Rasbihari Rungta 
Ms. Raj Sharrna, S.B. Cr. Misc. Application No. 79312017 Tarun Mishra 
Advocate in  S.B. Cr. Revision No. 1322/2017 

Advocate --- 
S.B. Cr. Revision No. 130/2016 

L 1 Advocae 1 Kalyan Vs. Smt. Manni 1 --- 

16 

"Help The Needy -Timely Help May Create History" 

Aslarn 5. Khan 

-4 
Aslarn Khan ! 

J 
Rohit Bhardwaj 1 

S.B. Civil Transfer Application No. 7912017 
Usha Kiran Meena Vs. Rajesh Kurnar Meena 

Raj Kumar Agarwal Vs. Sunita 
S.B. Cr. Revision No. 181012017 
Smt. Sunita Khandelwal Vs. Mukut Bihari 

MS. Raj Sharma, 
Advocate 

Suresh Kurnar 

B.R. ~ash i r t h  

S.B. Cr. Revision No. 71112017 
Srnt. Neetu Sharma Vs. Sunii Sharma 

Ashindra 
Gautarn 

S.B. Cr. Misc. Petition No. 361912014 ( Nawab Ali 



MEDIATION CENTRE 

Bajpai, Advocate Mahaveer Vs. Karnlesh 
23 Sh. Suneet Awasthi S.B. ~ r ~ e v i s i o n  No. 607/2017 

Advocate Radhey Shyam Soni Vs. Smt. Nand Kanwari 
24 Sh. Takhat Sinnh S.B. Cr. Misc. Petition No. 

Rajasthan State Legal Services Authority 
Rajasthan High Court Old Campus, Jaipur Bench, Jaipur 

(Phone: 0141-2227481,2227555,2227602 FAX, 2385877 Help Line 15100) 
(Website www.rlsa.go\.in Email Address r j ~ n i c . i n , p @ g m a i l . c o m )  

I 
Rathore, Advocate M/s L&T Construction company Ud. Vs. 

State 

S.B. Cr. Revision No. 1824/2017 Aniket Sharma 
Advocate 

I 
Brijesh Kumar Vs. Smt. Pinki 

I I I 
Learned Advocates are requested to get such matters referred to Mediation Centre, which in their opinion 

can be mutually settled by the parties on persuasion by trained Mediators, especially the matters arising out of 
matrimonial/ family disputes - divorce petitions, maintenance, custody of children, suit for injunction and/or 
declaration, partition, specific performance, recovery of possewlon, money suits, disputes between the landlord and 
tenant. Negotiable Instruments Act, Company matters and the matters of like nature. Learned Advocates may also 
provide the list of such cases to the Deputy Registrar (Judicial) Rajasthan High Court, Bench at Jaipur. 

Nishant Kumar 1 ~haiendar I 
Balwada 1 

Sh. Shashibhusan 
Gupta, Advocate 

By Order 

Sh. Ajay Kumar / S.B. Cr. Revision No. 1249/2014 & 1413/2014 / Amit ~ o o n d i a  / Rohan lain 
i 
I 

S.B. Cr. Revision No. 1871/2016 
Mahendra Kumar Vs. Smt. Nikita 

$2&$p Toshita al ni) IT 

Full Time Secretary, RHCLSC 
Mediation Centre, 

Rajasthan High Court 
Jaipur 

"Help The Needy -Timely Help May Create History" 
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Cause List Date 06.03.2018 
Petitioner 

Advocate 

- -  I I I 
1 Hon'ble Mr. Justice S.B. Cr. Misc. Petition No. 665712017 I Deepak Soni I P.LSharrna 

I (Retd.) Guman Singh I Mandeep Kurnawat Vr. Sangeeta Kumawat ' Sharma .- --- - --- -- ---- --- 1--- ---  
r4 Hon'ble Mr. Justice S.B. C i i l  Transfer Application No. 16012017 Urnesh Vvas Anil Upman I 

___) 
2 

, l4 1 Advocate 1 Asif Rafi @ Pappa Vs. Shaheen 
Sh. Ajay Kumar S.B. Cr. Revision No. 6912015 

. . 

H.K. Sharrna R.K. Sharma 

I Brijendra Singh 1 Nitin Kurnar 

3 , Hon'ble Mr. Justice 1 S.B. Cr. Revision No. 1062/201S 

- (Retd.) Guman Singh b l i t a  -- Sharma Vs. State 
Hon'ble Mr. Justice S.B. Cr. Revision No. 814/2016 

(Retd.) Gurnan Singh 

Kuldeep Aswal 
(Retd.1 Guman Singh 

Sudhir Sharma Vs. State 

I A n r  
20 ( Sh. Manoj Sharma 1 S.B. Cr. Revision No. 1054/2017 

- - 

Mahendra 
Gori Shankar Vs. Smt. Nitu 

Dhanraj V r  Manisha 

Sh. Ajay Kumar S.B. Civil Misc. Appeal No. 130212014 

Tariq Khan Vs. Smt. Nazia Khan 
D.B. Civil Misc. Appeal No. 3862/2017 Nishant Sharma 

Vs. Vishal Motwanl - 

J.K. Gupta 

6 Hon'ble Mr. Just& S.B. Cr. Misc. Petition No. 5755/2017 & f S S Sunda Mohd. lqbal Khan - 

"Help The Needy -Timely Help May Create History" 

Kachhawal 
D.N. Sharma 
J.P. Goyal 

S.C. Mittal 

I (Retd.) Gurnan Singh ----- 

Sharma 

- 
Neeraj Sharma 

1.1. Guptal 
Virendra Dave 

Advocate 

S.B. Cr. Revision No. 1176/2016 

Advocae Kanahiyalal Kamal Vs. Smt. Anita Choudhary 

5034/2017 Bashir Vs. State 

Dinesh Yadav 

Ajay Singh 
Tanwar 
Rakesh Chandel 

7 

8 

9 

10 

11 

12 

13 1 

Akhilesh Pareek 

Ravindra Singh 
Shekhawat 1 

Smt. Kamla Jain, 
Advocate 
Sh. Vinodi Lal 
Mathur, Advocate 
Sh. Ramavatar 
Sharma, RHJS (Retd.) 
Sh. Ramavatar 
Sharma, RHJS (Retd.1 

.- 
Sh. O.P. Sharma 11, 
RHJS (Retd.) 
Sh. D.S. Vasistha, 
RHJS (Retd.) 
Sh. Sageer Ahmed 

S.B. Cr. Misc. Petition No. 52/2013 
Yogesh Singh Vs. State 
i%. Civil Misc. Appeal No. 3185/MlS 
Durga Prasad Kashyap Vs. Ganesh Mal --- 
S.B. Cr. Revision No. 1732/%17 
Vadram Vs. Smt. Rekha Devi 
S.B. CivilTransfer Application No. 119/2017 
Smt. Subodh Kanwar Vs. Amit Kumar @ Amit 
Singh 

S.B. Civil Mi%. Appeal No. 140312010 
Daulat Aram Vs. Shanti Bai -- 
S.B. Civil Transfer Application No. 14312017 
Smt. Khushbu Tiwari Vs. Hemant Tiwari 
5.8. Cr. Revision No. 59712017 

l j a f i u m a r  
Sharma 
J.P. Goyal 

- 

Firoz Akhtar Anil Kumar Garg 

Ashwin Garg 

Sanjay Mehrishi 

Rajesh Jain 

~ a r u n  lain 

Vikrarn Singh 

-- 
Shailesh Kumar 
Panwar . 

Shailendra 
Balwada 
Ashindra ~ a u t a m  
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Sh. Sud'esh Bansal, I S.B. Civil Misc. Appeal No. 736/2018 1 R.K. Daga 1 J.P. ~ o y a l  

By Order 

Full Time 5ecretary. RHCLSC 
Mediation Centre, 

Rajasthan High Court 
Jaipur 

Jrthdas thr Lr v*. Smt. Bhagwati Devi 
S.B. Civil Transfer Application No. 111/2017 lmran Khan 
Smt. Mamta Verma Vs. Rakesh Verma 
S.B. Civil Transfer Application 
Anamika Rungta Vs. Rasbihari Rungta 
S.B. Cr. --̂-̂-̂-̂-̂-̂-~ipu~aman Revision Petition No. 1256/2016 lmran Khan 

2 n d r a s h e h a r  Sharma 

Advocate 

"Help The Needy -Timely Help May Create History" 

Learned Advocates are requested t o  get such matters referred t o  Mediation Centre, which in their opinion 
can be mutually settled by the parties on persuasion by trained Mediators, especially the matters arising out of 
matrimonial/ family disputes - divorce petitions, maintenance, custody of children, suit for injunction andlor 
declaration, partition, specific performance, recovery of possession, money suits, disputes between the landlord and 
tenant, Negotiable Instruments Act, Company matters and the matters of like nature. Learned Advocates may also 
provide the list of such cases t o  the Deputy Registrar (Judicial) Rajasthan High Court, Bench at Jaipur. 

24 Ms. Archana Mantri, 
Advocate 
Sh. Ankur Rastogi, 

1 25 j Advocate 


